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(C) Whether the State Governments 236--31']31 G Y. KRISHNAN. Wi
have been consulteq in this relﬂrd; it the Minister of PLANNING be pleaﬂd

%0, their response; and to state:
(d) Government’s planning for in- (a) whether the Karnataka State
Year Plan? Gadgil formula with slight modifica-
tion to States;
THE MINISTER OF STATE IN THE (b) if so, whether the plea has

MINISTRY OF PLANNING (SHRI been made on the ground that the
FAZLUR RAHMAN): (a) and (b).  formula is objective, easy for calcula~
The Report of the Working Group is tion purposes and free from loopholesi
under consideration, and
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(c) if so, the reaction of Central
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
FAZLUR RAHMAN): (a) and (b).
Karnataka, while supporting the re-
tention of the Gadgil formula cn the
ground that the formula is simple,
objective, and easy to calculate has
also suggesteq certain modifications.

{c) The question of distribution of
Central assistance to States is still
under the consideration of the Nation-
al Development Council, which is
scheduleq to meet on 24th and 25th
February, 1979.

Taking over of key Firms

237. SHRI A. R. BADRINARAYAN:
SHRI P. M. SAYEED:

__Will the Minister of INDUSTRY be
pleased to state:

(a) whether his attention has been
drawn to the statement of Prime
Minister appearing in the Hindustan
Times dated the 2lst January, 1979
under the heading ‘Take over of key
firms' part of Janata Party Policy in-
cluding TISCO:;

(b) if so, whether his attention has
also been drawn to the news item
appearing in Economic Times dated
the 21st January, 1979 “Take over to
Key Industries plea does not reflect
Government's views” P.M.: and

(c) if so, what is the actual policy
of Government?

THE MINISTER OF INDUSTRY
{SHRI GEORGE FERNANDES); (a)

“-and (b). Yes, Sir.

(c) The Statement of Industriai Po-
licy presented to Parliament in Dec-
ember, 1977 had inter-glia, clarified

FEBRUARY 21, 1979

Written Answers 76

the role of publ.c sector in the natton-
a] economy. It was clarified that there
will be an expanding role for the pub-
lic sector in several fieids. Not only
will it be the producer of important
and strategic goods of basic nature but
it will also be used effectively as a
stabilising force f0r maintaining es
sential supplies for the consumer. The
public sector will be charged with the
responsibility of encouraging the deve-
lopment of a wide range of ancillary
industries and contribute to the growth
of decentraliseq production by mak-
ing availabie its expertise in technology
and management to small scale and
cottage industries sectors.

The programme of gradual widen-
ing of the scope of public ownership
is constantly under review of the
Government with a view to identify-
ing fields which could be developed
under public ownership.

Minister of Industry in a Press Con-
ference addressed by him on 12th
February, 1979 had spelt out the cri-
teria for take-over and nationalisation
of industries. These are: the extent of
concentration of economic power by
a particular large industrial house,
the extent to which there is need to
regulate the entire spectrum of indus-
trial output and marketing by the
State and the areas in which the pub-

lic sector hag to make its presence
felt.
Setting up of Industrial Estates in

Andaman and Nicobar Islands and
other parts of the Country

238. SHRI MANORANJAN BHAK-
TA: Will the Minister of INDUSTRY
be pleased to state:

(a' whother Government have for-
fnu!a I a schoeme to establish more
Induelinl estztez in various parts of
the country: if so. details thereof;

(b) whether any industrial estates
have al:o hoen sarmarked in  the
backv 1 arcas: if so, facts thereol
and





